
ORISSA HIGH COURT

FILING REPORT AS ON :05/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0005282/2020 JATIA @ SOMANATH MALLIK UNMESH CHANDRA JENA TIHIDI /173 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0005283/2020 SUSANTA PATRA SUBRATA PANDA PURI SADAR /147 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0005284/2020 SRADHAKAR BARIK @ SARADHAKAR BARIKSUSANTA KUMAR SAHU REAMAL /156 /2019

VS VS ()

STATE OF ODISHA //

4 BLAPL/0005285/2020 SANJIB KUMAR SETHI SAROJ KUMAR PADHY B.SINGHPUR /48 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0005286/2020 JAGABANDHU PRUSTY @ KALIA @ RAJU SUBRATA PANDA JHUMPURA /26 /2016

VS VS ()

STATE OF ODISHA //

6 BLAPL/0005287/2020 RATNAKAR GHOSH ALOK KUMAR MOHAPATRA SIMULIA /160 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0005288/2020 BASANTA PATRA SUBRATA PANDA PURI SADAR /147 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0005289/2020 SITARAM BEHERA NIRANJAN PANDA MARKAT NAGAR /135 /2016

VS VS ()

STATE OF ODISHA //

9 BLAPL/0005290/2020 PRUTHIRAJ MALLIK ASIT KUMAR JENA BADACHANA /51 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0005291/2020 NIRAKAR DEHURI @ NIRA @ NIRANJAN SURYAKANTA DWIBEDI OUPADA /24 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0005292/2020 KALIA MAHATAM SURYAKANTA DWIBEDI BURLA /268 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0005293/2020 MR. KAMAL KHAN SOURA CHANDRA MOHAPATRA CHANDILI /151 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0005294/2020 SK. ABUBAKAR DEBIPRASAD PATNAIK RAJKANIKA /279 /2019

VS VS ()

STATE OF ODISHA //

14 BLAPL/0005295/2020 BALIA BEHERA HEMANT KUMAR TRIPATHY REAMAL /86 /2020

VS VS ()

STATE OF ODISHA //

15 BLAPL/0005296/2020 NIRANJAN SAHU PRASANTA KUMAR NANDA  / /0

VS VS ()

STATE OF ODISHA //

16 BLAPL/0005297/2020 BISWAJIT DAS @ SANKAR MANORANJAN MISHRA RAJNAGAR /143 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0005298/2020 KUNA @ ANI @ BADAL BHUYAN N.SAHANI CHANDAPUR /45 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0005299/2020 LAXMIDHAR BEHERA N.SAHANI  / /0

VS VS ()

STATE OF ODISHA //

19 BLAPL/0005300/2020 MANPREET SINGH SOMANATH MITRA  / /0

VS VS ()

STATE OF ODISHA //

20 BLAPL/0005301/2020 SIBA DAKUA MANORANJAN PADHY BOIPARIGUDA /98 /2018

VS VS ()

STATE OF ODISHA //

21 BLAPL/0005302/2020 JITU @ JITENDRA KHATUA BASUDEV BARIK TALCHER TOWN /142 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0005303/2020 SANE MAJHI SHANTI PRAKASH MOHANTY BHAWANIPATNA SADAR /219 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0005304/2020 RAKESH BAG SHANTI PRAKASH MOHANTY KESINGA /251 /2019
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0005305/2020 JAGANNATH JENA MD. G. MADANI BHANDARIPOKHARI /20 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0005306/2020 HRUDANANDA PRADHAN RAJESH KUMAR MAHAPATRA PURUNAKOTE /30 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0005307/2020 SUSHANTA SUNA @ CHINGDU SATYABRATA PANDA SOHELLA /167 /2019

VS VS ()

STATE OF ODISHA //

27 BLAPL/0005308/2020 RAMAMANI PANDA JAGANTA KUMAR MAJHI SORO /112 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0005309/2020 SINGRAI MUNDA PARTHA SARATHI DAS GHATAGAON /207 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0005310/2020 MANAS RANJAN SAHOO PARTHA SARATHI DAS GHASIPURA /12 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0005311/2020 ANIL KUMAR MAHANANDA S.C.MEKAP ATTABIRA /96 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0005312/2020 HRUSIKESH SAHOO SANJAYA NARAYAN SAHOO  / /0

VS VS ()

UNION OF INDIA //

32 BLAPL/0005313/2020 PINTU @ NANDA @ SANJAY SWAIN DEEPAK KUMAR DAS GOP /200 /2019

VS VS ()

STATE OF ODISHA //

33 BLAPL/0005314/2020 SUMAN MISHRA @ SAMAR MISHRA AMULYA RATNA PANDA SINGLA /36 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0005315/2020 JAGU MAJHI @ NIRANJAN MAJHI AMULYA RATNA PANDA MARINE PS AT BALARAMGADI /2 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0005316/2020 AJIT KUMAR PATRA DIGSMBARA MISHRA BHOGRAI /156 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0005317/2020 DAMBURU MAJHI SMRUTI RANJAN MOHAPATRA JEYPORE MAHILA /22 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0005318/2020 BALESWAR SUKRI @TULARAMA @BALESHWAR SUKRISMRUTI RANJAN MOHAPATRA KUNDRA /53 /2020

VS VS ()

STATE OF ODISHA //

38 BLAPL/0005319/2020 PRADEEP DAS@PRADIPTA@TUNA JAGRUTI BARIK DHARMASALA /108 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0005320/2020 HRUSIKESH BEHERA@ BIJUNA JAGRUTI BARIK BADACHANA /156 /2020

VS VS ()

STATE OF ODISHA //

40 CMAPL/0000213/2020 RABINDRANATH NANDA AVIJIT MISHRA  / /

VS VS ()

STATE OF ODISHA //

41 CMP/0000440/2020 PRASANTA KUMAR SARANGI MANORANJAN MISHRA  / /

VS VS ()

KANHAIYALAL SETH //

42 CMP/0000441/2020 CHAKRADHARA SANDHA SUBRATA PANDA  / /

VS VS ()

GADADHARA SANDHA //

43 CONTC/0003099/2020 GEETARANI SINGH GYANESWAR SATPATHY  / /

VS VS ()

DEORANJAN KU.SINGH //

44 CONTC/0003100/2020 RENUBALA SENAPATI S.K.SAHOO  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

45 CONTC/0003101/2020 TILOTTAMA PRADHAN ADV.  / /

VS VS ()

SHUBHAM SAXENA //
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46 CONTC/0003102/2020 AMARBAR MALLICK ADV.  / /

VS VS ()

MADHUSUDAN MISHRA //

47 CONTC/0003103/2020 ABHIMANYU JENA ADV.  / /

VS VS ()

DEORANJAN KU.SINGH //

48 CONTC/0003104/2020 SAROJ KUMAR SAMAL ADV.  / /

VS VS ()

GYANA RANJAN DAS //

49 CONTC/0003105/2020 SADASIVA NAYAK ADV.  / /

VS VS ()

SASWAT MISHRA //

50 CONTC/0003106/2020 MANORANJAN SAHOO ADV.  / /

VS VS ()

SATYABRATA SAHOO //

51 CONTC/0003107/2020 BISWAJIT KHUNTIA R.N.MISHRA  / /

VS VS ()

ABHAYA (IPS) DG AND IG OF POLICE, ODISHA //

52 CONTC/0003108/2020 SANJIB KU.SETHI ADV.  / /

VS VS ()

CHITHRA ARUMUGAM //

53 CONTC/0003109/2020 KAMALAKANTA PATRI R.N.MISHRA1 II  / /

VS VS ()

ABHAYA (IPS) //

54 CONTC/0003110/2020 LAXMIDHAR TRIPATHY ADV  / /

VS VS ()

CHITHRA ARUMUGAM //

55 CONTC/0003111/2020 HARI BADMALI ADV  / /

VS VS ()

RABINDRA SAHU //

56 CONTC/0003112/2020 GOPAL KRUSHNA NAYAK B.K.BARIK  / /

VS VS ()

SATYABRATA SAHU //

57 CRLMC/0001214/2020 ALOK BARIK UNMESH CHANDRA JENA BHADRAK RURAL /118 /2019
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VS VS ()

STATE OF ORISSA //

58 CRLMC/0001215/2020 BIPRA CHARAN GOUDA BISWAJIT PASAYAT BHANJANAGAR /94 /2020

VS VS ()

STATE OF ODISHA //

59 CRLMC/0001216/2020 RAGHABA PODH G.N.SAHU SOHELLA /90 /2020

VS VS ()

STATE OF ODISHA //

60 CRLMC/0001217/2020 SANATAN PARIDA BHABANI SANKAR MISHRA BADAGODA P.S. /69 /2017

VS VS ()

STATE OF ODISHA //

61 CRLMC/0001218/2020 RATNAMANI SWAIN BHABANI SANKAR MISHRA BADAGODA P.S. /73 /2017

VS VS ()

STATE OF ODISHA //

62 CRLMC/0001219/2020 SACHIN BALIARSINGH SAROJ KUMAR DASH NIRAKARPUR /154 /2014

VS VS ()

STATE OF ODISHA //

63 CRLMC/0001220/2020 BIBHISAN TANDI SARBESWAR SAHOO SAINTALA /15 /2008

VS VS ()

STATE OF ODISHA //

64 CRLMP/0000807/2020 BANITA BEHERA AJAYA KUMAR NAYAK  / /0

VS VS ()

STATE OF ODISHA //

65 CRLMP/0000808/2020 ABHIMANYU MANDAL S.P.DASH  / /0

VS VS ()

STATE OF INDIA //

66 CRLMP/0000809/2020 MUKTI RANI GHOSH SASWAT DAS  / /0

VS VS ()

STATE OF ODISHA //

67 CRLMP/0000810/2020 UMA CHARAN MOHANTY GOURI KUMAR RATH  / /0

VS VS ()

STATE OF ODISHA //

68 CRLMP/0000811/2020 PURNA CHANDRA GUMANSINGH N.SAHANI  / /0

VS VS ()
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STATE OF ODISHA //

69 CRLMP/0000812/2020 KALPANA SWAIN SIBANARAYAN BISWAL  / /0

VS VS ()

STATE OF ODISHA //

70 CRLMP/0000813/2020 KABITA MOHANTI MOHENDRA KUMAR MOHAPATRA  / /0

VS VS ()

THE SUPERINTENDENT OF POLICE,PURI //

71 CRLMP/0000814/2020 ASHOK KUMAR DAS@ASHOK DAS M/S.ANIRUDHA DAS BALIKUDA /87 /2018

VS VS ()

STATE OF ODISHA //

72 CRLMP/0000815/2020 MANOJ AGRAWAL GYANENDRA CHANDRA SWAIN  / /0

VS VS ()

STATE OF ODISHA //

73 CRLMP/0000816/2020 GOLAP SAHU @ PRADHAN R.N.MISHRA  / /0

VS VS ()

STATE OF ODISHA //

74 CRLMP/0000817/2020 BHANUMATI DEVI @ SAHOO SUSIL KUMAR MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

75 CRLMP/0000818/2020 KABERI NAYAK S.K.BHANJADEO  / /0

VS VS ()

STATE OF ORISSA //

76 CRLMP/0000819/2020 M/S.SHREE JAGANNATH EXPRESSWAYS PVT LTD (SJEPL)BIBHU PRASAD DAS  / /0

VS VS ()

STATE OF ODISHA //

77 CRLREV/0000336/2020 FAKIR MOHAN DAS PRABIR KUMAR RAY TELKOI /55 /2014

VS VS ()

STATE OF ODISHA //

78 CRLREV/0000337/2020 RAKESH NAIK @ MIRDHA SURYAKANTA DWIBEDI RAIRAKHOL /238 /2019

VS VS ()

STATE OF ODISHA //

79 ITA/0000029/2020 PRINCIPAL COMMISSIONER OF INCOME TAX RADHEYSHYAM CHIMANKA, SR.S.C. (INCOME TAX)  / /

VS VS ()

SANTILATA SAHOO //
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80 ITA/0000030/2020 PRINCIPAL COMMISSIONER OF INCOME TAX (CENTRAL)RADHEYSHYAM CHIMANKA, SR.S.C. (INCOME TAX)  / /

VS VS ()

M/S. SHILPA SEEMA CONSTRUCTION PVT. LTD. //

81 ITA/0000031/2020 PRINCIPAL COMMISSIONER OF INCOME TAX (CENTRAL)RADHEYSHYAM CHIMANKA  / /

VS VS ()

M/S. SHILPA SEEMA CONSTRUCTIONS PVT. LTD. //

82 MACA/0000557/2020 THE DIVISIONAL MANAGER, M/S. NATIONAL INSURANCE CO. LTD.V.NARASINGH  / /

VS VS ()

RAMESH BEHERA //

83 MATA/0000078/2020 UTKARSHA PUROHIT @ MOHAPATRA PRASANNA KUMAR PARHI  / /

VS VS ()

KIRAN KU.MOHAPATRA //

84 OTAPL/0000010/2020 COMMISSIONER OF CENTRAL EXCISE, GST AND CENTRAL EXCISE, ROURKELACH.SATYAJIT MISRA  / /

VS VS ()

M/S.JAI BALAJI JYOTI STEEL LTD. //

85 RSA/0000173/2020 SUJIT RANJAN SWAIN SAMIR KUMAR MISHRA  / /

VS VS ()

CHINMAYE KHUNTIA @ SWAIN //

86 RVWPET/0000259/2020 STATE OF ORISSA A.G.A.  / /

VS VS ()

KRISHNA BAHADUR //

87 WP(C)/0018464/2020 BASANTI BISWAL JAGANATH PATNAIK  / /

VS VS ()

STATE OF ODISHA //

88 WP(C)/0018465/2020 SIDHARTHA SANKAR RATH Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER DHENKANAL //

89 WP(C)/0018466/2020 PRAMOD DAS Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER CHANDIKHOLE //

90 WP(C)/0018467/2020 SUSHANTA KUMAR PATEL TRIBIKRAM MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

91 WP(C)/0018468/2020 CHITTA RANJAN BADAJENA TANMAY MISHRA  / /
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VS VS ()

DEPUTY COMMANDANT GENERAL HOME GUARDS //

92 WP(C)/0018469/2020 ATANU ROY PABITRA KUMAR NAYAK  / /

VS VS ()

ODISHA STATE HOUSING BOARD //

93 WP(C)/0018470/2020 ALOK MOHANTY M/S.B.M.SARANGI  / /

VS VS ()

REGIONAL MANAGER,RESERVE BANK OF INDIA //

94 WP(C)/0018471/2020 RAMESH KUMAR SAHANI KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

95 WP(C)/0018472/2020 BIJAYA KUMAR BEHERA M/S.SIDHARTH SANKAR MOHAPATRA  / /

VS VS ()

UNION OF INDIA //

96 WP(C)/0018473/2020 CHITTARANJAN MANGARAJ M.PRATAP @ PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

97 WP(C)/0018474/2020 SMITABALA PANDA M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

98 WP(C)/0018475/2020 GORACHAND BARIK PURUSOTTAM CHULI  / /

VS VS ()

STATE OF ODISHA //

99 WP(C)/0018476/2020 RAJAT RANJEET M/S.LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

100 WP(C)/0018477/2020 MAA GADACHANDI SELF HELP GROUP SERAGARHDIPTENDU SUNDAR  RAY  / /

VS VS ()

STATE OF ODISHA //

101 WP(C)/0018478/2020 SUJIT KUMAR NATIA M/S.LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

102 WP(C)/0018479/2020 MANOJ KUMAR SWAIN M/S.LAXMI PRASAD DWIVEDY  / /

VS VS ()

Page 9/34



ORISSA HIGH COURT

FILING REPORT AS ON :05/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

103 WP(C)/0018480/2020 DAYASAGAR MAJHI S.K.JOSHI  / /

VS VS ()

STATE OF ODISHA //

104 WP(C)/0018481/2020 RAKESH ROUT M/S.LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

105 WP(C)/0018482/2020 LOKANATH MAJHI S.K.JOSHI  / /

VS VS ()

STATE OF ODISHA //

106 WP(C)/0018483/2020 PRIYANKA DAS M/S.LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

107 WP(C)/0018484/2020 SANATANA MOHARANA M/S.LAXMI PRASAD DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

108 WP(C)/0018485/2020 AJAY KUMAR SAHOO SAMARENDRA PATTANAIK  / /

VS VS ()

EXECUTIVE ENGINEER(SECU) NIMAPADA //

109 WP(C)/0018486/2020 ATUL SAHU A.ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

110 WP(C)/0018487/2020 PRAMOD DAS M/S.B.M.SARANGI  / /

VS VS ()

RTO,CHANDIKHOLE //

111 WP(C)/0018488/2020 MILAN KUMAR SASMAL M/S.ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0018489/2020 SIDHARTHA SANKAR RATH Braja Mohan Sarangi  / /

VS VS ()

REGIONAL TRANSPORT OFFICER DHENKANAL //

113 WP(C)/0018490/2020 SATYA NARAYAN JENA DILLIP KU.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

Page 10/34



ORISSA HIGH COURT

FILING REPORT AS ON :05/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

114 WP(C)/0018491/2020 NITYANANDA PANDA DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

115 WP(C)/0018492/2020 SRICHANDAN BEHERA DILLP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0018493/2020 JAYANT KUMAR BAL M/S.ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

117 WP(C)/0018494/2020 SANKARSAN PRADHAN DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

118 WP(C)/0018495/2020 SURENDRA NATH SAHOO PRADIPTA KUMAR MOHANTY  / /

VS VS ()

COLLECTOR-CUM-DM,PURI //

119 WP(C)/0018496/2020 SIBAPRASAD SUBUDHI DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0018497/2020 NARESH CHANDRA GUPTA DILLIP KUMAR PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0018498/2020 SIDHARTHA SANKAR RATH M/S.B.M.SARANGI  / /

VS VS ()

RTO,DHENKANAL //

122 WP(C)/0018499/2020 HAREKRUSHNA NAYAK DILLIP KU.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

123 WP(C)/0018500/2020 BINAYAK BAL M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

124 WP(C)/0018501/2020 SUBASH CH.BISWAL DILLIP KU.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0018502/2020 DHRUBA CHARAN MOHANTY DILLIP KU.PATTANAYAK  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0018503/2020 RAMESH CHANDRA SWAIN DILLIP KU.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0018504/2020 SANKAR PANDA M/S.JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0018505/2020 BHAGABAN MOHARANA DILLIP KU.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0018506/2020 PRATAP CHANDRA PATI DILLIP KU.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0018507/2020 BINAYA KUMAR SINGH DILLIP KU.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0018508/2020 TILOTTAMA KHANDAPANI M/S.SIBA NARAYAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0018509/2020 M/S.ZPLUS SURAKHYA SEVA BISHNU PRASAD PRADHAN  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0018510/2020 KAMARAJ SAHOO@SAHU M/S.BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0018511/2020 SANJAY KUMAR DAS BISHNU PRASAD PRADHAN  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0018512/2020 BASANTA BASANTIA BIBEKANANDA BAISAKH  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0018513/2020 SOUDAMINI SWAIN ANUGRAHA NARAYAN SAMANTARAY  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0018514/2020 DULLAVA MAHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0018515/2020 BIJAY KUMAR GARDIA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0018516/2020 BRUNDABAN MUNDA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0018517/2020 BIJAYANANDA SETHY B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0018518/2020 AJIT KUMAR MOHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0018519/2020 PRAMOD KUMAR BEHERA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0018520/2020 RAJAT KUMAR SETHY B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0018521/2020 DURYODHAN MOHANTA B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0018522/2020 SUBRAT KUMAR MALLICK B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0018523/2020 SHISHIR KUMAR MOHANTY B.N.PARIDA  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0018524/2020 SAMARENDRA SAHOO GOPINATH MISHRA  / /

VS VS ()

COLLECTOR PURI //
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148 WP(C)/0018525/2020 SIBAPRASAD SATAPATHY GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0018526/2020 SANJUKTA PATRA GOPINATH MISHRA  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0018527/2020 ORISSA GOV CONTRACTUAL EMPLOYEES ASSOCIATIONM/S.BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0018528/2020 JMS MEDICON PVT.LTD AKSHYA KUMAR PANDEY  / /

VS VS ()

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA //

152 WP(C)/0018529/2020 AJAY KUMAR SAHOO M/S.STAYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0018530/2020 PRASANTA KUMAR JENA SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0018531/2020 RAMA PRASAD MOHANTY M/S.STAYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0018532/2020 AJIT KUMAR MOHANTA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0018533/2020 PRAKASH CHANDRA RAJ M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0018534/2020 DHARANIDHAR BASTIA M/S.SATYABRTA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0018535/2020 RABINDRA NATH SUNDARA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0018536/2020 NIRMAL KUMAR MALLA K.SWAIN  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0018537/2020 SAURI PRASAD LENKA M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0018538/2020 SUBRATA KUMAR PATTANAYAK K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0018539/2020 SRIKANTA KUMAR SAHOO M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0018540/2020 DR.ASEEMA SAHU K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0018541/2020 SUNAKAR KHUNTIA M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0018542/2020 SRIHARI SAHOO K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0018543/2020 KRISHNA PRASAD PARIDA M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0018544/2020 GAJENDRA KUMAR PANDA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0018545/2020 BHAGABAN PANDA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0018546/2020 SRIKANTA MISHRA M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0018547/2020 BIBHUTI BHUSAN MISHRA K.SWAIN  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0018548/2020 SARADA PRASAD MOHANTY M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0018549/2020 PRASANTA KUMAR BEHERA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0018550/2020 BHASKAR BISWAL K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0018551/2020 BIJAY KUMAR KHANDUAL K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0018552/2020 LAXMIDHAR MOHANTA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0018553/2020 BIBHUTI BHUSAN SENAPATI M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0018554/2020 BAIDYANATH BEHERA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0018555/2020 BASANTA KUMAR SAHOO K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0018556/2020 MANORANJAN MAHARANA M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0018557/2020 SUBASH CHANDRA SAHU K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0018558/2020 PRASANTA KUMAR SAMANTRAY M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

Page 16/34



ORISSA HIGH COURT

FILING REPORT AS ON :05/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

182 WP(C)/0018559/2020 LAXMIKANTA SALMA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0018560/2020 SARADA PRASAD RAY M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0018561/2020 NABA KISHOR PANDA K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0018562/2020 LAXMI DHAR PRADHAN M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0018563/2020 KRUSHNA CHANDRA SAHOO M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0018564/2020 SAURI SANKAR GIRI K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0018565/2020 SUNANDA NAYAK M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0018566/2020 CHITTARANJAN KABI K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0018567/2020 PITAMBAR SAHOO M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0018568/2020 RABINDRANATH JOSHI K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0018569/2020 MANASHI SAHU M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0018570/2020 PURNA CHANDRA MANNA BIBHUTI BHUSAN SWAIN  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0018571/2020 RABI NARAYAN RATH M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0018572/2020 LOCHAN KUMAR PATI M/S.SATYABRATA MOHANTY-1  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0018573/2020 AJOY KUMAR MADALI M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0018574/2020 MAMATA JENA M/S.SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

198 WP(C)/0018575/2020 ASHOK KUMAR DASH M/S.DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0018576/2020 KRUPASINDHU PALLU M/S.DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0018577/2020 AJAY KUMAR PANIGRAHI M/S.L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

201 WP(C)/0018578/2020 SAROJINI KAR M/S.L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0018579/2020 MANAGING COMMITTEE OF NAHARPADA GOVT PRIMARY SCHOOLM/S.A.K.SARANGI  / /

VS VS ()

STATE OF ODISHA //

203 WP(C)/0018580/2020 MANAGING COMMITTEE OF AHAMADPUR GOVERNMENT PRIMARY SCHOOLK.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

204 WP(C)/0018581/2020 BHAGYADHAR BRAHMA ASHOK KUMAR DALAI  / /

VS VS ()

Page 18/34



ORISSA HIGH COURT

FILING REPORT AS ON :05/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

UNION OF INDIA //

205 WP(C)/0018582/2020 M/S.SARAF TOBACCO CO. PRASANNA KUMAR PARHI  / /

VS VS ()

UNION OF INDIA //

206 WP(C)/0018583/2020 MIDEST SR/JR SCHOOL M/S.BISHNU PRASAD PRADHAN  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0018584/2020 JYOTI SHYAMA WELFARE DEVI PRASAD DASH  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0018585/2020 DR.NANDIKISHOR TANDI BASUDEV ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0018586/2020 SARALA NURSING COLLEGE M/S.BISHNU PRASAD PRADHAN  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0018587/2020 RABINARAYAN SATAPATHY S.P.NATH  / /

VS VS ()

DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL //

211 WP(C)/0018588/2020 PRIYADARSHAN TRIPATHY S.P.NATH  / /

VS VS ()

DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL //

212 WP(C)/0018589/2020 DURGAMADHAB PATI S.D.ROUTRAY  / /

VS VS ()

DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL //

213 WP(C)/0018590/2020 MUNSI SINGH SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0018591/2020 MANOJ KUMAR PARHI M/S.S.P.NATH  / /

VS VS ()

DR,ORISSA ADMINISTRATIVE TRIBUNAL,CUTTACK //

215 WP(C)/0018592/2020 SUSHANTI PRADHAN SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0018593/2020 BASANTA KUMAR PARIDA SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0018594/2020 MANDAKINI SAHU SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

218 WP(C)/0018595/2020 LAXMI KANTA PATTANAYAK M/S.S.P.NATH  / /

VS VS ()

DR,ORISSA ADMINISTRATIVE TRIBUNAL,CUTTACK //

219 WP(C)/0018596/2020 DIPAK KUMAR  NATHSHARMA SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0018597/2020 DAITARI DASH SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0018598/2020 M/S.AJAX PETRO M/S.KAGABANDHU SAHOO  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0018599/2020 SRIKANT DAS SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0018600/2020 MANOHAR BEHERA SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0018601/2020 BASANTA BARIK SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0018602/2020 UPENDRA PRASAD NATH M/S.GYANENDRA CHANDRA SWAIN  / /

VS VS ()

EXECUTIVE ENGINEER,ELECTRICAL DIVISION //

226 WP(C)/0018603/2020 SHANKAR DAS SIBA PRASAD SETHY  / /

VS VS ()

LEARNED PRESIND OFFICE LABOUR COURT BBSR //

227 WP(C)/0018604/2020 PRAKASH CH LENKA MANORANJAN MISHRA  / /
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VS VS ()

PRINCIPAL SECRETARY TO GOVT.HOUSING AND URBAN DEVELOPMENT ORISSA //

228 WP(C)/0018605/2020 DEBENDRA MEHER M/S.KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0018606/2020 SANTOSH KUMAR DAS NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0018607/2020 BINOD KUMAR PARIDA NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0018608/2020 NARAYAN SAHOO BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0018609/2020 PROMOD CHANDRA PATTNIAK M/S.JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0018610/2020 BHIMSEN SAHOO B.K.NAYAK  / /

VS VS ()

REGISTRAR OF COOPERATIVE SOCIETIES //

234 WP(C)/0018611/2020 RAMESH KUMAR JENA M/S.JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0018612/2020 KRUSHNA NAYAK PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0018613/2020 BIDYADHAR SWAIN M/S.UMESH CHANDRA BEHURA  / /

VS VS ()

PARADIP PORT TRUST //

237 WP(C)/0018614/2020 DINAMANI MAHANTA RAJIV KUMAR MAHANTA  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0018615/2020 AJAYA KUMAR ROUT T.K.NAYAK  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0018616/2020 PRIYARANJAN MOHAPATRA M/S.JEET SWARUP SAMAL  / /

VS VS ()

UNION OF INDIA //

240 WP(C)/0018617/2020 SUDHANSU SEKHAR SAHOO SANJAY KUMAR MISHRA  / /

VS VS ()

THE SUB COLLECTOR BBSR //

241 WP(C)/0018618/2020 SUDHANSU SEKHAR SAHOO SANJAY KUMAR MISHRA  / /

VS VS ()

THE SUB COLLECTOR BBSR //

242 WP(C)/0018619/2020 PRABODH KUMAR JENA M/S.P.K.RATH-1  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0018620/2020 LIFE INSURANCE CORPORATION OF INDIA,REPRESENTED THROUGH SENIOR DIVISIONAL MANAGER,LALITENDU MISHRA  / /

VS VS ()

THE INSURANCE OMBUDSMAN, BHUBANESWAR //

244 WP(C)/0018621/2020 SURENDRA KUMAR HOTA HEMANTA KUMAR ROUT  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0018622/2020 SASHIKALA HIGHER SECONDARY SCHOOL G.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

246 WP(C)/0018623/2020 RADHU MOHAKUD M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0018624/2020 PITAMBAR PAL T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0018625/2020 TAPAN KU.SAHOO ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0018626/2020 DAMAYANTI NAYAK M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0018627/2020 PRAMOD KUMAR PANDA JIBANANANDA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0018628/2020 MAHAMMED SAHABUDIN M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

252 WP(C)/0018629/2020 BIBHUTI BHUSAN BISWAL K.K.GAYA  / /

VS VS ()

COLLECTOR, PURI //

253 WP(C)/0018630/2020 KUNA PRADHAN M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0018631/2020 JYOTIKANTA MISHRA L.P.DWIVEDY  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0018632/2020 HARIHAR MAHARANA M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0018633/2020 SUDAM CHARAN SAHU @ SUDAM SAHU ABHAYA KU.PARIDA  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0018634/2020 SEEMA JENA M/S.SATYAJIT SAMAL  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0018635/2020 ASHOK KUMAR THAKUR SANJIB MOHANTY  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0018636/2020 MAHESWAR ROULA M/S.P.R.MISHRA  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0018637/2020 JAMUNA MAHATARAY S.C.MEKAP  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0018638/2020 NIHAR RANJAN SWAIN B.S.TRIPATHY..1  / /
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VS VS ()

REGISTRAR COOPERATIVE SOCIETIES //

262 WP(C)/0018639/2020 JAYAKRUSHNA JENA M/S.PRATIK DASH  / /

VS VS ()

COLLECTOR AND DIST MAGISTRATE,BHADRAK //

263 WP(C)/0018640/2020 BRAJA SUNDAR SINGH B.S.TRIPATHY..1  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0018641/2020 CH.AJEET KUMAR DAS B.S.TRIPATHY..1  / /

VS VS ()

REGISTRAR COOPERATIVE SOCIETIES //

265 WP(C)/0018642/2020 BABA SANTOSHANANDA BRAHMACHARI P.K.DAS  / /

VS VS ()

THE STATE OF ODISHA //

266 WP(C)/0018643/2020 UDAYANATH KHANDAI SIBA NARAYAN BISWAL  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0018644/2020 BAILOCHAN MOHANTA SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

268 WP(C)/0018645/2020 SAMBIT RATH SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0018646/2020 M/S.GANNON AND DUNKERELY CO LTD BIBHU PRASAD DAS  / /

VS VS ()

EAST COAST RAILWAY //

270 WP(C)/0018647/2020 TRILOCHAN SAHOO SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0018648/2020 SEKABAT ALLI SATYABRATA MOHANTY..1  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0018649/2020 BHARAT CHANDRA SEI SATYABRATA MOHANTY..1  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0018650/2020 DURGA CHARAN BALIARSINGH L.MISHRA  / /

VS VS ()

STATE OF ODISHA //

274 WP(C)/0018651/2020 ALEKH CHANDRA ROUT D.B.DAS  / /

VS VS ()

CHAIRMAN STATE TRANSPORT AUTHORITY //

275 WP(C)/0018652/2020 CHITTARANJAN SAHOO M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

276 WP(C)/0018653/2020 BEDABYASA BEHERA M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0018654/2020 MANAS RANJAN SAHU M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0018655/2020 BISHNU MOHAN KAR T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0018656/2020 JAYARAM SAHOO T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0018657/2020 HRUSHIKESH SAHOO M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0018658/2020 SUDHI RANJAN BEHERA M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

282 WP(C)/0018659/2020 MAHENDRA KUMAR BEHERA M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0018660/2020 SUNARAM DEOGRAM M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //
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284 WP(C)/0018661/2020 BUDHURAM DANGIL M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0018662/2020 BIRABARA PRADHAN M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0018663/2020 PRAMOD KUMAR SAHOO M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

287 WP(C)/0018664/2020 BHAGIRATHI JENA T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0018665/2020 BUTU DEHURY M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0018666/2020 ARJUN CHANDRA BARIK T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0018667/2020 PURUSOTTAM DASH M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0018668/2020 JITENDRA KU.PANDA T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0018669/2020 RAMAKANTA SAHOO T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0018670/2020 KHETRABASI PRADHAN M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0018671/2020 PRAVASH CHANDRA BISWAL T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0018672/2020 LACHHAMAN SETHI T.K.NAYAK  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0018673/2020 PADMANAVA BARIK M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0018674/2020 RANJIT KUMAR SAHOO T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0018675/2020 NARAYAN JAGADALA M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0018676/2020 AJAYA KU.BEHERA T.K.NAYAK  / /

VS VS ()

STATE OF ODISHA //

300 WP(C)/0018677/2020 MEGHANAD BHOI M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0018678/2020 BIDUSI BEHERA S.D.ROUTRAY  / /

VS VS ()

DEPUTY REGISTRAR, ORISSA ADMINISTRATIVE TRIBUNAL //

302 WP(C)/0018679/2020 RABI CHANDRA MEHER M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

303 WP(C)/0018680/2020 BIDUSI BEHERA S.D.ROUTRAY  / /

VS VS ()

DEPUTY REGISTRAR, O.A.T.,CUTTACK //

304 WP(C)/0018681/2020 JADUMANI BAGH M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0018682/2020 PRANABANDHU SAHU M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0018683/2020 PRATIVA MISHRA M/S..K.K.SWAIN  / /

VS VS ()
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STATE OF ODISHA //

307 WP(C)/0018684/2020 PURANDRA NAYAK M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0018685/2020 RAJESH MAJHI M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0018686/2020 NRUSINGHA CHARAN PRADHAN M/S.M/S..K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

310 ABLAPL/0008974/2020 CHANDRAKANTA SETHA PRAFULLA KUMAR RATH GURUDIJHATIA /83 /2020

VS VS ()

STATE OF ODISHA //

311 ABLAPL/0008975/2020 KALIA @ SUSHANTA KU. MAJHI JAYADEBA BEHERA RANPUR /183 /2020

VS VS ()

STATE OF ODISHA //

312 ABLAPL/0008976/2020 LAXMIDHAR TAREI P.K.RATH BALUGAON P.S. /132 /2020

VS VS ()

STATE OF ODISHA //

313 ABLAPL/0008977/2020 RITESH KUMAR ROUT S.P.MANGARAJ NANDIPADA /45 /2020

VS VS ()

STATE OF ODISHA //

314 ABLAPL/0008978/2020 SURESH MALLIK DEEPAK KUMAR SAHOO KENDRAPARA RURAL /64 /2020

VS VS ()

STATE OF ODISHA //

315 ABLAPL/0008979/2020 SUNIL KUMAR DASH @ LIPU ANSURAM MISHRA CHANDANPUR /144 /2020

VS VS ()

STATE OF ODISHA //

316 ABLAPL/0008980/2020 SUSIL MALLIK BISWARANJAN DALAI BALIKUDA /48 /2018

VS VS ()

STATE OF ODISHA //

317 ABLAPL/0008981/2020 KRUSHNA PALEI BISWARANJAN DALAI ERASAMA /156 /2019

VS VS ()

STATE OF ODISHA //
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318 ABLAPL/0008982/2020 JOGI JENA @ JOGENDRA JENA JYOTIRMAYA SAHOO PATTAPUR (ASKA) /186 /2020

VS VS ()

STATE OF ODISHA //

319 ABLAPL/0008983/2020 SEBATI NAYAK JYOTIRMAYA SAHOO RAMBHA (KHALLIKOTE) /212 /2020

VS VS ()

STATE OF ODISHA //

320 ABLAPL/0008984/2020 SHASHIKANTA ROUT SATYANARAYAN MISHRA-4 BASUDEVPUR /195 /2020

VS VS ()

STATE OF ODISHA //

321 ABLAPL/0008985/2020 SAMPARANI DAS SATYA NARAYAN MISHRA-4 BANSADA /131 /2020

VS VS ()

STATE OF ODISHA //

322 ABLAPL/0008986/2020 PARTHA SARATHI PADHIARI @ PADHIARY ARIJEET MISHRA AGARAPADA /66 /2020

VS VS ()

STATE OF ODISHA //

323 ABLAPL/0008987/2020 DIBYAJYOTI CHOUDHURY @ HAPY BISWARANJAN DALAI KUJANGA /185 /2020

VS VS ()

STATE OF ODISHA //

324 ABLAPL/0008988/2020 SUDHIR MALLIK DEEPAK KUMAR SAHOO KENDRAPARA RURAL /64 /2020

VS VS ()

STATE OF ODISHA //

325 ABLAPL/0008989/2020 SRITAM@ SATYAJIT MOHANTY DEBASNAN DAS BALIKUDA /160 /2020

VS VS ()

STATE OF ODISHA //

326 ABLAPL/0008990/2020 SANJAY KUMAR SETHI B.K.NAYAK DELANGA /176 /2016

VS VS ()

STATE OF ODISHA //

327 ABLAPL/0008991/2020 MANOJ KUMAR DAS UMESH CHANDRA JENA BASTA /170 /2020

VS VS ()

STATE OF ODISHA //

328 ABLAPL/0008992/2020 SANTOSH KUMAR PANI UMESH CHANDRA JENA BHADRAK TOWN /173 /2020

VS VS ()

STATE OF ODISHA //

329 ABLAPL/0008993/2020 ARATI GUPTA ASHOK KUMAR BEHERA SAHADEV KHUNTA /202 /2020
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VS VS ()

STATE OF ODISHA //

330 ABLAPL/0008994/2020 SK. MATLUB ALLI SATYA RANJAN MULIA LALBAG /180 /2020

VS VS ()

STATE OF ODISHA //

331 ABLAPL/0008995/2020 ANITA SRICHANDAN K.P.MOHANTY DELANGA /103 /2020

VS VS ()

STATE OF ODISHA //

332 ABLAPL/0008996/2020 RAJA @ SK. ASAT SATYA RANJAN MULIA JAGATPUR /259 /2020

VS VS ()

STATE OF ODISHA //

333 ABLAPL/0008997/2020 BALARAM @ BIJAY PARIDA PRIYARANJAN MISHRA JENAPUR /224 /2020

VS VS ()

STATE OF ODISHA //

334 ABLAPL/0008998/2020 SHAKTIKANTA MOHANTY SURESH KUMAR JENA OUPADA /52 /2020

VS VS ()

STATE OF ODISHA //

335 ABLAPL/0008999/2020 PANCHEI BEHERA SUBASH MANSINGH GOP /199 /2020

VS VS ()

STATE OF ODISHA //

336 ABLAPL/0009000/2020 RAJESH PRADHAN RABINDRA NATH PANDA JANKIA P.S. /145 /2020

VS VS ()

STATE OF ODISHA //

337 ABLAPL/0009001/2020 NIRANJAN BEHERA PRAMOD CHANDRA SEJPADA  / /0

VS VS ()

STATE OF ODISHA //

338 ABLAPL/0009002/2020 DHANURJAYA NAYAK @ LIPA BRUNDABAN ROUT RAJKANIKA /139 /2020

VS VS ()

STATE OF ODISHA //

339 ABLAPL/0009003/2020 BIDU KUMAR NAYAK BHABANI SANKAR MISHRA  / /0

VS VS ()

STATE OF ODISHA //

340 ABLAPL/0009004/2020 BIJAY KUMAR PRADHAN @ BABU DEBASIS TRIPATHY KONARK /15 /2020

VS VS ()
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STATE OF ODISHA //

341 ABLAPL/0009005/2020 RAJ KUMAR SAHANI RUDRA NARAYAN PARIJA BHADRAK RURAL /416 /2020

VS VS S.D.J.M.,BHADRAK(Bhadrak *)

STATE OF ODISHA GR/0000230/2020

342 ABLAPL/0009006/2020 AKASH SUNDARAY SARBESWAR SAHOO KANAS /119 /2020

VS VS ()

STATE OF ODISHA //

343 ABLAPL/0009007/2020 MANOJ GUPTA RAJESH KUMAR MAHAPATRA  / /0

VS VS ()

UNION OF INDIA (DEPT. OF RAILWAYS) //

344 ABLAPL/0009008/2020 MINARVA ROUT DEBASIS TRIPATHY KONARK /93 /2020

VS VS ()

STATE OF ODISHA //

345 ABLAPL/0009009/2020 SAMIRA BEHERA PRADIPTA KISHORE BEURA ATHGARH /174 /2020

VS VS ()

STATE OF ODISHA //

346 ABLAPL/0009010/2020 BRUNDA@BRUNDABAN MALLIK MANOJ KUMAR PANDA DHENKANAL TOWN /238 /2020

VS VS ()

STATE OF ODISHA //

347 ABLAPL/0009011/2020 NARESH KUMAR SWAIN DEVASHIS PANDA KAKATAPUR /142 /2020

VS VS ()

STATE OF ODISHA //

348 ABLAPL/0009012/2020 KAMALAKANTA MAHANTA SIDDHARTH GOUTAM DAS  / /0

VS VS ()

STATE OF ODISHA //

349 ABLAPL/0009013/2020 RANJIT PRADHAN SABYASACHI MISHRA AIR FIELD P.S. /117 /2020

VS VS ()

STATE OF ODISHA //

350 ABLAPL/0009014/2020 ASHISH PRADHAN  @ KANHA SABYASACHI MISHRA AIR FIELD P.S. /117 /2020

VS VS ()

STATE OF ODISHA //

351 ABLAPL/0009015/2020 MITU @ SANTOSH NAIK SALAUDDIN KHAN KANIHA /150 /2020

VS VS ()

STATE OF ODISHA //
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352 ABLAPL/0009016/2020 NARENDRA KUMAR SWAIN BICHITRA NARAYAN SATAPATHY TIRTOL /225 /2020

VS VS ()

STATE OF ODISHA //

353 ABLAPL/0009017/2020 BENUDHAR  DAS JAGANNATH KAMILA SIMULIA /75 /2020

VS VS ()

STATE OF ODISHA //

354 ABLAPL/0009018/2020 SANAT KUMAR PANDA RAJJEET ROY  / /0

VS VS ()

STATE OF ODISHA //

355 ABLAPL/0009019/2020 NILA HARIPAL @ NILA HARPAL ARJUNA CHARANA BEHERA BARGARH /277 /2020

VS VS ()

STATE OF ODISHA //

356 ABLAPL/0009020/2020 SANJIB HARIPAL @ SANJIB HARPAL ARJUNA CHARAN BEHERA BARGARH /277 /2020

VS VS ()

STATE OF ODISHA //

357 ABLAPL/0009021/2020 SANJAY PANDEY ARJUNA CHARAN BEHERA AMBABHONA /113 /2020

VS VS ()

STATE OF ODISHA //

358 ABLAPL/0009022/2020 JHULAN JENA MD.G.MADANI BHANDARIPOKHARI /111 /2020

VS VS ()

STATE OF ODISHA //

359 ABLAPL/0009023/2020 SUSANTA KUMAR MALIK MD.G.MADANI TIHIDI /219 /2020

VS VS ()

STATE OF ODISHA //

360 ABLAPL/0009024/2020 AMRITA SUMAN MANTRI B.S.DASPARIDA BAISINGA /159 /2020

VS VS ()

STATE OF ODISHA //

361 ABLAPL/0009025/2020 DEEPAK RANJAN DAS @ LUNA B.S.DASPARIDA OUPADA /63 /2020

VS VS ()

STATE OF ODISHA //

362 ABLAPL/0009026/2020 SURAJ KUMAR ROULO B.S.PANIGRAHI KHURDA SADAR /114 /2019

VS VS ()

STATE OF ODISHA //

363 ABLAPL/0009027/2020 NAGENDRA PRASAD GORE JAYANTA KUMAR MAJHI CHHENDIPADA /194 /2020
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VS VS ()

STATE OF ODISHA //

364 ABLAPL/0009028/2020 RAJENDRA BEHERA AJAYA KUMAR NAYAK SORO /189 /2020

VS VS ()

STATE OF ODISHA //

365 ABLAPL/0009029/2020 BASUDEV PRADHAN @ BHALU PRADHAN A.PATTANAIK NIRAKARPUR /99 /2020

VS VS ()

STATE OF ODISHA //

366 ABLAPL/0009030/2020 DILLIP KUMAR NAYAK ARUN KUMAR BUDHIA BAIDESWAR /86 /2020

VS VS ()

STATE OF ODISHA //

367 ABLAPL/0009031/2020 SUJATA BEHERA KAILASH CHANDRA SAHOO MAHILA P.S.(BBSR) /32 /2020

VS VS ()

STATE OF ODISHA //

368 ABLAPL/0009032/2020 ARATI BARIK DURGA PRASAD PATTNAIK NILGIRI /243 /2020

VS VS ()

STATE OF ODISHA //

369 ABLAPL/0009033/2020 AJAYA BISWAL PITAMBAR JENA BANSADA /45 /2020

VS VS ()

STATE OF ODISHA //

370 ABLAPL/0009034/2020 SADASIBA NAYAK SARBESWAR SAHOO PIPLI /192 /2020

VS VS ()

STATE OF ODISHA //

371 ABLAPL/0009035/2020 SAMAY MAJHI ARUN KUMAR BUDHIA KARANJIA /123 /2020

VS VS ()

STATE OF ODISHA //

372 ABLAPL/0009036/2020 SARAT CHANDRA BARIK SOURA CHANDRA MOHAPATRA CUTTACK VIGILANCE /8 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

373 ABLAPL/0009037/2020 MOHAN GOLARI @ GOLLARI PRASANTA KUMAR SAHOO BOIPARIGUDA /132 /2018

VS VS ()

STATE OF ODISHA //

374 ABLAPL/0009038/2020 JITEN BISWAL N.BISWAL ERASAMA /125 /2020

VS VS ()
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STATE OF ODISHA //

375 ABLAPL/0009039/2020 JITEN BISWAL N.BISWAL ERASAMA /126 /2020

VS VS ()

STATE OF ODISHA //

376 ABLAPL/0009040/2020 BABU PRADHAN @ BIJAY KUMAR PRADHANR.N.BISWAL KONARK /15 /2020

VS VS ()

STATE OF ODISHA //

377 ABLAPL/0009041/2020 SK.NIZAMUDDIN @ SK.NEJAMUDDIN SASIM AJITAV PATTNAIK BHADRAK RURAL /410 /2020

VS VS ()

STATE OF ODISHA //

378 ABLAPL/0009042/2020 SWETA SANTUKA HARIPRASAD OJHA BADAGODA P.S. /167 /2020

VS VS ()

STATE OF ODISHA //

379 ABLAPL/0009043/2020 SWETA SANTUKA HARIPRASAD OJHA BADAGODA P.S. /168 /2020

VS VS ()

STATE OF ODISHA //

380 ABLAPL/0009044/2020 BADAL BEHERA PRASANTA KUMAR SAHOO KAMAKHYANAGAR /259 /2020

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0009045/2020 SUSANTA KUMAR PRADHAN @ TUTU N.SAHANI TANGI (KHURDA) /219 /2020

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0009046/2020 JAGYENSWAR BARIK RAMAKANTA PANDA BALIAPAL /23 /2020

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0009047/2020 KARTIK NAYAK JAYANT KUMAR MAJHI BALIAPAL /162 /2020

VS VS ()

STATE OF ODISHA //

Page 34/34



ORISSA HIGH COURT

MISC CASES FILED on :05/08/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 27/2020 COMMISSIONER OF CENTRAL EXCISE, GST AND CENTRAL EXCISE, ROURKELA-MPCH.SATYAJIT MISRA

OTAPL/10/2020

2 28/2020 COMMISSIONER OF CENTRAL EXCISE, GST AND CENTRAL EXCISE, ROURKELA-MPCH.SATYAJIT MISRA

OTAPL/10/2020

3 43/2020 PRINCIPAL COMMISSIONER OF INCOME TAX-MP RADHEYSHYAM CHIMANKA, SR.S.C. (INCOME TAX)

ITA/29/2020

4 44/2020 PRINCIPAL COMMISSIONER OF INCOME TAX (CENTRAL)-MPRADHEYSHYAM CHIMANKA, SR.S.C. (INCOME TAX)

ITA/30/2020

5 45/2020 PRINCIPAL COMMISSIONER OF INCOME TAX (CENTRAL)-MPRADHEYSHYAM CHIMANKA, SR.S.C. (INCOME TAX)

ITA/30/2020

6 46/2020 PRINCIPAL COMMISSIONER OF INCOME TAX (CENTRAL)-MPRADHEYSHYAM CHIMANKA

ITA/31/2020

7 47/2020 PRINCIPAL COMMISSIONER OF INCOME TAX (CENTRAL)-MPRADHEYSHYAM CHIMANKA

ITA/31/2020

8 49/2020 NARAYAN SAHOO-MP ARUN KUMAR DAS 1

LAA/17/2020

9 85/2020 UTKARSHA PUROHIT @ MOHAPATRA-MP PRASANNA KUMAR PARHI

MATA/78/2020

10 86/2020 UTKARSHA PUROHIT @ MOHAPATRA-MP PRASANNA KUMAR PARHI

MATA/78/2020

11 127/2020 M/S.SHREE JAGANNATH EXPRESSWAYS PVT LTD (SJEPL)-MPBIBHU PRASAD DAS

CRLMP/819/2020

12 409/2020 FAKIR MOHAN DAS-MP PRABIR KUMAR RAY

CRLREV/336/2020

13 410/2020 FAKIR MOHAN DAS-MP PRABIR KUMAR RAY

CRLREV/336/2020

14 411/2020 RAKESH NAIK @ MIRDHA-MP SURYAKANTA DWIBEDI

CRLREV/337/2020

15 433/2020 PRASANTA KUMAR SARANGI-MP MANORANJAN MISHRA

CMP/440/2020

16 434/2020 CHAKRADHARA SANDHA-MP SUBRATA PANDA

CMP/441/2020

17 444/2020 STATE OF ORISSA-MP A.G.A.

RVWPET/259/2020

18 445/2020 STATE OF ORISSA-MP A.G.A.

RVWPET/259/2020

19 446/2020 STATE OF ORISSA-MP A.G.A.

RVWPET/259/2020

20 694/2020 TRINATH SAHU-MP KIRTAN DANG

BLAPL/10493/2019

21 695/2020 BALRAM BHATRA @ BALIRAM BHATRA-MP SURYAKANTA DWIBEDI

BLAPL/2157/2020

22 696/2020 DASTGIRI KHAN-MP RAJIB LOCHAN PATTNAIK

BLAPL/1898/2019

23 697/2020 BINOD KHORA-MP MANORANJAN PADHY

BLAPL/2963/2020

24 698/2020 THAYEEB PALAPARAMBIL @ THAYEEB-MP B.N.MAHAPATRA

BLAPL/5268/2020

25 749/2020 ALOK BARIK-MP UNMESH CHANDRA JENA

CRLMC/1214/2020

26 750/2020 BIPRA CHARAN GOUDA-MP BISWAJIT PASAYAT
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CRLMC/1215/2020

27 751/2020 RAGHABA PODH-MP G.N.SAHU

CRLMC/1216/2020

28 752/2020 SACHIN BALIARSINGH-MP SAROJ KUMAR DASH

CRLMC/1219/2020

29 819/2020 BRUNDABAN DIGAL-MP ANIRUDHA DAS

CRLA/19/2020

30 820/2020 AJAYA ATTAKA-MP

CRLA/211/2017

31 821/2020 RAKESH KUMAR BARIK-MP M/S.BIJAYA KUMAR RAGADA

CRLA/506/2014

32 822/2020 SONARUL SK.-MP M/S.BADAL CHANDRA RAY

CRLA/135/2016

33 865/2020 THE BRANCH MANAGER, THE ORIENTAL INSURANCE CO. LTD.-MPMOHAN CHANDRA NAYAK

MACA/194/2020

34 866/2020 THE DIVISIONAL MANAGER, M/S. NATIONAL INSURANCE CO. LTD.-MPV.NARASINGH

MACA/557/2020

35 941/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

WA/464/2020

36 942/2020 STATE OF ODISHA-MP ADDL.GOVT ADVOCATE

WA/464/2020

37 943/2020 STATE OF ODISHA-MP A.G.A.

WA/465/2020

38 944/2020 STATE OF ODISHA-MP A.G.A.

WA/465/2020

39 945/2020 STATE OF ODISHA-MP A.G.A.

WA/466/2020

40 946/2020 STATE OF ODISHA-MP A.G.A.

WA/466/2020

41 947/2020 STATE OF ODISHA-MP A.G.A.

WA/467/2020

42 948/2020 STATE OF ODISHA-MP A.G.A.

WA/467/2020

43 949/2020 STATE OF ODISHA-MP A.G.A.

WA/468/2020

44 950/2020 STATE OF ODISHA-MP A.G.A.

WA/468/2020

45 951/2020 STATE OF ODISHA-MP A.G.A.

WA/469/2020

46 952/2020 STATE OF ODISHA-MP A.G.A.

WA/469/2020

47 953/2020 STATE OF ODISHA-MP A.G.A.

WA/470/2020

48 954/2020 STATE OF ODISHA-MP A.G.A.

WA/470/2020

49 8726/2020 BASANTI BISWAL-MP BIPLAB MOHANTY

WP(C)/18464/2020

50 8727/2020 PRASHANTA KU PATEL-MP MR.SATYABRATA MOHANTY,MISS.SASWATI MOHAPATRA

WP(C)/10887/2016

51 8728/2020 M/S.KALINGAFOODS AND BEVERAGES PVT.LTD.-MP M/S.J.M.PATTANAIK

WP(C)/2767/2016

52 8729/2020 ATANU ROY-MP PABITRA KUMAR NAYAK

WP(C)/18469/2020

53 8730/2020 RAMESH KUMAR SAHANI-MP KALI PRASANNA MISHRA

WP(C)/18471/2020

54 8731/2020 SANWARMAL AGARWALLA-MP M/S.SURAJ MOHANTY

WP(C)/23767/2019

55 8732/2020 CHITTARANJAN MANGARAJ-MP M.PRATAP @ PRATAP KUMAR MOHAPATRA

WP(C)/18473/2020

56 8733/2020 BIJAYA KUMAR BEHERA-MP M/S.SIDHARTH SANKAR MOHAPATRA

WP(C)/18472/2020

57 8734/2020 MAA GADACHANDI SELF HELP GROUP SERAGARH-MP DIPTENDU SUNDAR  RAY

WP(C)/18477/2020
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58 8735/2020 GOPINATH DAS-MP J.K.KHANDAYATRAY

WP(C)/14077/2020

59 8736/2020 PADMA CHARAN SAHOO-MP M/S.BUDHADEV ROUTRAY

WP(C)/19346/2019

60 8737/2020 AJAY KUMAR SAHOO-MP SAMARENDRA PATTANAIK

WP(C)/18485/2020

61 8738/2020 ATUL SAHU-MP A.ROUTRAY

WP(C)/18486/2020

62 8739/2020 SURENDRA NATH SAHOO-MP PRADIPTA KUMAR MOHANTY

WP(C)/18495/2020

63 8740/2020 BINAYAK BAL-MP M/S.JITENDRA KUMAR DIGAL

WP(C)/18500/2020

64 8741/2020 TILOTTAMA KHANDAPANI-MP

WP(C)/18508/2020

65 8742/2020 M/S.ZPLUS SURAKHYA SEVA-MP BISHNU PRASAD PRADHAN

WP(C)/18509/2020

66 8743/2020 KAMARAJ SAHOO@SAHU-MP M/S.BIRAJA PRASANNA DAS

WP(C)/18510/2020

67 8744/2020 SOUDAMINI SWAIN-MP ANUGRAHA NARAYAN SAMANTARAY

WP(C)/18513/2020

68 8745/2020 PRAKASH MOHANTY-MP JITENDRA KUMAR DIGAL

WP(C)/17550/2020

69 8746/2020 LAMBODAR NAYAK-MP JITENDRA KUMAR DIGAL

WP(C)/17578/2020

70 8747/2020 UMAKANTA DAS-MP JITENDRA KUMAR DIGAL

WP(C)/17551/2020

71 8748/2020 BIBHUTI BHUSAN DASH-MP M/S.AVIJIT MISHRA

WP(C)/14616/2019

72 8751/2020 ORISSA GOV CONTRACTUAL EMPLOYEES ASSOCIATION-MPM/S.BISWABIHARI MOHANTY

WP(C)/18527/2020

73 8752/2020 PRASANTA KUMAR JENA-MP SANJIB MOHANTY

WP(C)/18530/2020

74 8753/2020 WING COMMANDER AMITABH RANJAN-MP SARADA P.SARANGI

WP(C)/15647/2020

75 8754/2020 WING COMMANDER AMITABH RANJAN-MP SARADA P.SARANGI

WP(C)/15647/2020

76 8755/2020 SUCHETA PATTNAIK-MP DEBA KUMAR RATH

WP(C)/18404/2020

77 8756/2020 HEMBATI ROHIDAS-MP LAXMI NARAYAN PATEL

WP(C)/17541/2020

78 8757/2020 BISWANATH DAS-MP KALINGA KESHARI MOHAPATRA

WP(C)/18261/2020

79 8759/2020 AJOY KUMAR MADALI-MP M/S.SHASHI BHUSAN JENA

WP(C)/18573/2020

80 8760/2020 MAMATA JENA-MP M/S.SHASHI BHUSAN JENA

WP(C)/18574/2020

81 8763/2020 SAROJINI KAR-MP M/S.L.K.MOHANTY

WP(C)/18578/2020

82 8764/2020 MANAGING COMMITTEE OF NAHARPADA GOVT PRIMARY SCHOOL-MPM/S.A.K.SARANGI

WP(C)/18579/2020

83 8765/2020 MANAGING COMMITTEE OF AHAMADPUR GOVERNMENT PRIMARY SCHOOL-MPK.K.SWAIN

WP(C)/18580/2020

84 8766/2020 BHAGYADHAR BRAHMA-MP ASHOK KUMAR DALAI

WP(C)/18581/2020

85 8767/2020 M/S.SARAF TOBACCO CO.-MP PRASANNA KUMAR PARHI

WP(C)/18582/2020

86 8768/2020 MIDEST SR/JR SCHOOL-MP M/S.BISHNU PRASAD PRADHAN

WP(C)/18583/2020

87 8769/2020 DR.NANDIKISHOR TANDI-MP BASUDEV ROUTRAY

WP(C)/18585/2020

88 8770/2020 SARALA NURSING COLLEGE-MP M/S.BISHNU PRASAD PRADHAN

WP(C)/18586/2020

89 8771/2020 M/S.AJAX PETRO-MP M/S.KAGABANDHU SAHOO
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WP(C)/18598/2020

90 8772/2020 DEBENDRA MEHER-MP M/S.KRISHNA CHANDRA SAHU

WP(C)/18605/2020

91 8773/2020 BHIMSEN SAHOO-MP B.K.NAYAK

WP(C)/18610/2020

92 8774/2020 BIDYADHAR SWAIN-MP M/S.UMESH CHANDRA BEHURA

WP(C)/18613/2020

93 8775/2020 PURNA CHANDRA MANNA-MP BIBHUTI BHUSAN SWAIN

WP(C)/18570/2020

94 8776/2020 DINAMANI MAHANTA-MP RAJIV KUMAR MAHANTA

WP(C)/18614/2020

95 8777/2020 PRIYARANJAN MOHAPATRA-MP M/S.JEET SWARUP SAMAL

WP(C)/18616/2020

96 8778/2020 PRABODH KUMAR JENA-MP M/S.P.K.RATH

WP(C)/18619/2020

97 8779/2020 SASHIKALA HIGHER SECONDARY SCHOOL-MP G.N.MISHRA

WP(C)/18622/2020

98 8780/2020 TAPAN KU.SAHOO-MP ARUN KUMAR PATRA

WP(C)/18625/2020

99 8781/2020 BIBHUTI BHUSAN BISWAL-MP K.K.GAYA

WP(C)/18629/2020

100 8782/2020 LIFE INSURANCE CORPORATION OF INDIA,REPRESENTED THROUGH SENIOR DIVISIONAL MANAGER,-MPLALITENDU MISHRA

WP(C)/18620/2020

101 8783/2020 SUDAM CHARAN SAHU @ SUDAM SAHU-MP ABHAYA KU.PARIDA

WP(C)/18633/2020

102 8784/2020 MAHESWAR ROULA-MP M/S.P.R.MISHRA

WP(C)/18636/2020

103 8785/2020 NIHAR RANJAN SWAIN-MP B.S.TRIPATHY..1

WP(C)/18638/2020

104 8786/2020 JAYAKRUSHNA JENA-MP M/S.PRATIK DASH

WP(C)/18639/2020

105 8787/2020 BRAJA SUNDAR SINGH-MP B.S.TRIPATHY..1

WP(C)/18640/2020

106 8788/2020 CH.AJEET KUMAR DAS-MP B.S.TRIPATHY..1

WP(C)/18641/2020

107 8789/2020 BABA SANTOSHANANDA BRAHMACHARI-MP P.K.DAS

WP(C)/18642/2020

108 8790/2020 BABA SANTOSHANANDA BRAHMACHARI-MP P.K.DAS

WP(C)/18642/2020

109 8791/2020 M/S.GANNON AND DUNKERELY CO LTD-MP BIBHU PRASAD DAS

WP(C)/18646/2020

110 116/2020 NIRANJAN DASH-MP

CONTC/1485/2020

111 126/2020 SURESH KUMAR MANGUAL-MP

CRLMP/135/2016

112 671/2020 MANOJ SAHOO-MP

ABLAPL/5838/2020

113 672/2020 SUKANTA KUMAR SETHY-MP

ABLAPL/3351/2020

114 673/2020 AKSHAYA KUMAR PRADHAN-MP

ABLAPL/5756/2020

115 674/2020 PRAHALLAD NAIK-MP

ABLAPL/5395/2020

116 675/2020 BIJAYA MOHAPATRA-MP

ABLAPL/7228/2020
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